\ 216
SLP(CO) ... 6674 OF 2001

| TEM No. 11 Court No. 5 SECTION | X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Cvil)...CC 6674/2001
(From the judgenent and order dated 26/09/2000 in LPA 984/97
of The H GH COURT OF GUIARAT AT AHVEDABAD)
PATAN MUNI Cl PALI TY Petitioner (s)
VERSUS
SHAH PRADI PKUVAR KANTI LAL & ORS. Respondent (s)
Wth I.A 1 (Cdelay in filing SLP)

( Wth Ofice Report )

Date : 28/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

M Anand, Sr. Adv.
Gour ab Aggarwal , Adv.
Abhay, Adv.

For Petitioner (s)

Ss=

V. A. Mhta, Sr. Adv.
Apar ana, Adv.
K. B. Rohtagi, Adv.

For Respondent (s)

5=

UPON hearing counsel the Court nade the foll ow ng

ORDER
............ N
SP2
I ssue noti ce.
Four weeks tine is granted for filing counter
affidavit.
. SP1
(Meenu Set hi) (Om Prakash)

Court Master Court Master



